187 Written Answeps

Tht proposed hike in fee and other
charges in IIMs various from institute
to institute and is in the range of Rs.
6130—Rs. 9950.

(b) No, Sir.

Roquest transfers in Kendriya vidyalayas

4155. SHRIMATI KAMLA SINHA:

SHRI SATYA PRAKASH
MALAVIYA:

Will the Min'ster of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state: )

(a) whether tarnsfer of teachers on re-
quest is an annual sessional-feature In

Kendriya Vidyalaya Sangathan;

(b) if so, what are the reasons for mot
inviting applications for such transfers
in respect of 1991-92 session;

(c) whether the existing Transfer Guide-
lines have been/are being amended;

(d) if so, what are the details of the
modifications; and

(¢) by when the applications for re-
quest transfers for 1992-93 are likely to

be invited?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) to (&) The transfer
of teachers is normally an annual feature
bug the applications for request {ransfers
wil, be invited after the finalisation of

the transfer guidelines effective from
1992-93,
Choics posting of Kendriya Vidyalays

teachers

4156. SHRT MOHD. KHALEELUR
RAHMAN: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether it is a fact that Kendriya
Vidyalaya teachers are posfed to difficult
stations and North RBastern Region with
the assurance that they would be given
a choice posting after two on three yeans
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(b) if so, what are the details of the
teachers who had sought transfers to
places of their choice in February—May,
1990 but have not been given the assured
transfers; and

(¢) what are the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) to (c) Normally
Kendriya Vidyalaya Sangathans’ teachers
of all categories posted to difficult stations
and Post Graduate Teachers and above
posted to North Eastern Region are given
postings of their choice after the comple-
tion of a tenure of three years subject
to  availability of vacancies.

Nomination of KVS and ity Board of
Govrenors

4157. DR. R, K. PODDAR:
SHRI J. S. RAJU:

Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased to
state:

(a) the details of the members ot
Kendriya Vidyalaya Sangathan and its
Board of Governors as on date, name and
designation-wise;

(b) whether some representatives of
KVS employees associations have recently
been nominated on these bodies by name;
and

() if so, the reasons and justification
therefor?

THE  MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRIL
ARJUN SINGH-; (a) The details of the
members of Kendriya Vidyelaya Sanga-
than and its Board of Governors are at
Annexure.  [See Appendix CLXI, An-
nexure No. 86.]

(b) Yes, Sir.

(c) The Government makes nom‘nations
to the Sangathan and to its Board of
Governors, of persons who can contribute
to the objectives of the Sangathan The
Tecent nominations epably the Sangathan



